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SHRI RANGA: Abruptly you are doing
it so,

. MR. SPEAKER All the time I was
listening. I was also writing and looking to
it. ( Interruptions ) Please don't get
excited. This is all accepted with grace and
pleasure.

SHRI;SHRI CHAND GOYAL (Chandi-
garh) : In our country the harbinger of
labour movementis Vishwakarma. It is
much better if you convey these sentiments
on that day. ( Interruptions

MR. SPEAKER : Vishwakarma day
should also be shifted to 1Ist of May,I
think, ( Interruptions ).

SHRI M. L. SONDHI ({New Delhi ) :
Sir, [ wish"to place certain facts and I will
justitake one minute. The Class 1V
employees living in Panchkuin Road, just

a stone’s throw from the Parliament House, .

have not been'given felectricity for thelast
20 years. The Prime !Minister is here;
the Minister of Works and Housing is
here. Iwish to bring it to their notice
that these Class IV residents of Panchkuin
Road have been denied electricity. What
is this spirit of 1st of May, Sir, il they
are denied this? [ ask the! Prime Minister
1o lend me her ears on thisSoccasion.
These are the Class IV employees who are
living in Panchkuin Road who are not
given electricity. How do they explain it,
Sir? I wanted to meet the Minister, the
Minister does not give an appointment.
What is Mr, K. K. Shah doing? No
electricity has been given to these Class IV
employees forthe last 20 years. Whyis
it 507 Whatis his answer? (Inferruption)
The Minister does not give an appointment.
How are their children to study for their
examinatjons, Sir? (Interruption)

MR. SPEAKER : Order please. Ithought
1 will have some peace since Mr, Samar
Guha is not here. Papers to be laid on
the Table, Dr. Rso. =

12.47 brs.
PAPERS LAID ON THE TABLE

ANNUAL REPORT OF NATIONAL COUNCIL
OF EDUCATIONAL RESEARCH AND TRAIN-
* o, 1968-69

THE MINISTER OF EDUCATION AND

YOUTH SERVICES (DR. V. K. R. V.
RAO): Ibegtolay on the Table a copy of
the Annual Report (Hindi and English ver-
sions) of the National Council of Educat-
ional Research and Training, for the
year 1968-69. [ Placed in Library. See No.
LT-3362/70. |

ANNUAL REPORT ETC, OF INDIA TOURISM
DevELOPMENT CORPORATION, NEW
Devwi, 1968-69

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN
SINGH) : | begto lay on the Table a
copy each of the following papers under
sub-section (1) of section 619 of the Com-
panies Act, 1956:—

(1) Review by the Government on
the working of the India Tourism
Development Corporation, New
Delhi, for the year 1968-69.

Annual Report of the India Tou-
rism Development Corporation,
New Delhi, for the year 1968-69
along with the Audited Accounts
and the comments of the Comp-
troller and Auditor General
shereon. [ Placed in Library. See
No. LT-3363/70. ]

2

—

ANNUAL REPORT_ETC. OF SHIPPING
CORPORATION OF INDIA_LTD.
BoMBaY

THE MINISTER OF PARLIA-
MENTARY AFFAIRS!AND SHIPPING
AND TRANSPORT (SHRI RAGHU
RAMAIAH) : 1 beg to lay on the Table—

(1) A copy each of the following
papers under sub-section (1) of
section 619A of the Companies
Act, 1956 —
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(i) Review ( Hindi and English vers-
ions ) by the Government on the
working of the Shipping Corpora-
tion of India Limited Bombay, for
the year [968-69,

(1) Annual Report of the Shipping
Corporation of India Limited,
Bombay, for the year 1968-69
along with the Audited Accounts
and the comments of the Comp-
troller and  Auditor General
thereon, [ Placed in Library. See
No. LT—3364/70.)
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STATEMENTS SHOWING ACTION TAKEN
By GOVERNMENT ON ASSURANCES ETC,

SHRi RAGHU RAMAIAH : | beg to
lay on the Table following statements
showing the action taken by the Govern-
ment on various assurances, promises and
undertakings given by the Ministers
during the various sessions of Fourth
Lok Sabha:—

(i) Statement No. I

{ii) Supplementary Statement
and III

Nos, 11

(iii)
(iv)

Supplementary Statement No. 11

Supplementary
XVI

Statement No,

(v) Supplementary Statement No. XI

(vi) Supplementary Statement - No.

XVII

(vii) Supplementary Statement No.
XXV

{viii) Supplementary Statement No.
XVILI

(ix) Supplementary  Statement No,

XXVI
[ Placed in Library See. No. LT—3365/70.

Tenth Session, 1970,
Ninth Session, 1969,

Eighth Session, 1969.
Seventh Session, 1969,

Sixth Session, 1968,
Fifth Session, 1968,

Fourth Session, 1968,
Third Session, 1967.

Second Session, 1967,

Fmvance Accounts OF THE CENTRAL
GOVERNMENT, 1966-67

THE MINISTER OE STATE [N
THE MINISTRY OF  FINANCE
(SHRI P. C. SETHI) : 1 beg to lay on
the Table a copy of the Finance Accounts
(Hindi version) of the Central Government
for the year 1966-67. [ Placed in Library.
See No. LT—13366/70. )

=t faex @ (AgadY): go el
7%, AIEZH HFAT 6 OO HI GEE AE HI-
T E

1966-67 ¥ WIEAR HHIICH  FI
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™ 1 fedt waEre #7970 A A A
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MR. SPEAKER : You have stated your
views, [tem Mo, 7,

ASSENT TO BILL

SECRETARY : Sir, 1lay on the Table
the West Bengal State Legislature (Delega-
tion of Powers) Bill, 1970 passed by the
Houses of Parliament during the current
session and assented to since a report was
last made to=the House on the 3rd April,
1970.



